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fUNCllONS 01 CmEF ELFC'lRICAI EM'I" '" R 
OF BIHAR 

4~45, SHRI SITARA~I KESRI : Will 
the Minister of IRRIGATION AND 
POWER be "leased to state: 

(aj whether the present Chief Electrical 
Engineer of Bih"r has a"umed charge of 
the Electricity Department and since 
when he has stancd the supervision 
of the works Division ; 

(b) the number of Works Divisions 
"nd Sub-Divisions under the Chid Elec-
trical Engineer: 

(e) the dales when the present Chi ef 
Electrical Engineer paid ,'isits to the Works 
Division and Sub-Division for inspec-
tion; 

(d) if so, how many inspection reports 
Ihe Chief Electrical Engin<'er has sent and 
the respective StHtes: Hlld 

(e) the irregularities that were detected 
during the inspections and the actiolL'l 
taken thcreon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRf SIDDHESHWAR 
PRASAD) : \a) The present Chicf Electri-
cal Enginccr assumed charge of tbe 
Electricity Department of the Govcrn-
ment (If Bihar on 4th November, 1964. 
In April, 1965, he was also appointed as 
Chief Ensineer of the Bihar State Elec-
tridty Board. Since December, 1966, 
he has taken up whole-time charge of the 
Electricity Department of the Govern-
ment of Bihar, as its Chief Electrical 
Engineer and Chief Electrical (nspector. 




